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Government of Maharashtra 
Urban Development Department 

4th Floor, Main Building, Hutatma Rajguru Chowk, 
Mantralaya, Mumbai-32 

Email ID : gajanan.alewad@nic.in 
CR :- Meeting-2025/C.R.195/UD-33                                                      Date :- 24th June, 2025 
 
To, 

1. Member Secretary, Maharashtra Jeevan Pradhikaran, Mumbai. 
2. State Mission Director, Swachh Maharashtra Mission, Mumbai.  
3. Commissioner, Ichalkaranji, Kolhapur Municipal Corporation.  
4. Chief Officer, Kurundwad, Hupari, Shirol, Hatkanangale Municipal Council.  

 
 Subject: Minutes of the meeting held on 16th June, 2025, under the chairmanship of the 

Principal Secretary (UD-2), regarding Panchganga River pollution. 
 

1. A meeting was organized on June 16, 2025, under the chairmanship of the Principal Secretary (UD-
2), regarding Panchganga River pollution. The following officers were present at the said meeting: 
 
S.No. Officer's Name Designation 
1 Shri. Abhishek Krishna, I.A.S. Commissioner and Director, Directorate of Municipal 

Administration, Navi Mumbai. 
2 Smt. K. Manjulakshmi, I.A.S. Commissioner, Kolhapur Municipal Corporation, Kolhapur. 
3 Shri. Sachin Sahastrabuddhe Deputy Secretary, Urban Development Department, 

Mantralaya, Mumbai. 
4 Shri. Navnath Wath State Mission Director, Swachh Maharashtra Mission, 

Mumbai. 
5 Shri. Nilesh Potdar Under Secretary, Environment and Climate Change 

Department, Mumbai. 
6 Smt. Pallavi Patil Commissioner, Ichalkaranji Municipal Corporation, 

Ichalkaranji 
7 Shri. Jagannath Salunkhe Joint Director, Maharashtra Pollution Control Board. 
8 Shri. Vishal Patil Chief Officer, Kurundwad and Hatkanangale Nagar 

Parishad 
9 Shri. Ajay Narale Chief Officer, Hupari and Shirol Nagar Parishad 
10 Shri. Nilesh Modhave Superintending Engineer, Maharashtra Industrial 

Development Corporation, Pune. 
11 Shri. Nikhil Gharat Regional Officer, Maharashtra Pollution Control Board, 

Kolhapur 
12 Shri. I. A. Naik Executive Engineer, Maharashtra Industrial Development 

Corporation, Kolhapur. 
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2. Regarding the Panchganga River pollution, a discussion was held concerning sewage generation and 
treatment in the ULBs of Ichalkaranji, Kolhapur, Kurundwad, Hupari, Shirol, and Hatkanangale, and 
the following decisions were made: 

S.No
. 

Subject Decision Taken Concerned 
Agency 

Timeline 

1 A discussion was held 
in the meeting 
regarding the sewage 
generated in 
Ichalkaranji Municipal 
Corporation area and 
its treatment. 

 The Commissioner, Ichalkaranji 
Municipal Corporation, stated in the 
meeting that a total of 42 MLD of 
sewage is generated in the 
Ichalkaranji Municipal Corporation 
area, and currently, two sewage 
treatment plants with capacities of 20 
MLD and 18 MLD, totalling 38 
MLD, are operational and processing 
the city's sewage at full capacity. 

 Furthermore, considering the future 
sewage generation in the city, two 
sewage treatment plants with 
capacities of 20 MLD and 13.5 MLD 
are currently proposed. The 
Commissioner, Ichalkaranji 
Municipal Corporation, informed 
that the foundation work for the 20 
MLD capacity plant is underway, 
and the land acquisition process for 
the 13.5 MLD capacity plant is in 
progress. 

 Principal Secretary (UD-2), directed 
that necessary measures be taken to 
complete the Ichalkaranji city 
sewerage project on priority, and that 
the Ichalkaranji Municipal 
Corporation prioritize planning for 
the project's progress according to 
the Bar Chart. Principal Secretary 
(UD-2) also instructed to submit a 
monthly progress report to the 
government. 

Urban 
Development 
Department 

 
Commissioner, 

Ichalkaranji 
Municipal 

Corporation 

1 month 

2 A discussion was held 
in the meeting 
regarding the sewage 
generated in Kolhapur 
Municipal Corporation 
area and its treatment. 

 The Commissioner, Kolhapur 
Municipal Corporation, stated in the 
meeting that a total of 149.10 MLD 
of sewage is generated in the 
Kolhapur Municipal Corporation 
area, and currently, 106.70 MLD of 
sewage is being treated by the 
Municipal Corporation. 

 Furthermore, considering the future 
sewage treatment capacity of the 
city, the Commissioner, Kolhapur 

Urban 
Development 
Department 

 
Member 

Secretary, 
Maharashtra 

Jeevan 
Pradhikaran  

 

15 days 
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S.No
. 

Subject Decision Taken Concerned 
Agency 

Timeline 

Municipal Corporation, informed in 
the meeting that the work of a 6 MLD 
capacity sewage treatment plant 
under the AMRUT Mission is 98% 
complete, and the work of three 
sewage treatment plants with a total 
capacity of 43.50 MLD under the 
AMRUT 2.0 Mission is in progress. 

 The Commissioner, Kolhapur 
Municipal Corporation, informed 
that the proposal regarding the 
Pumping Machinery in the ongoing 
sewerage project under the Centrally 
Sponsored AMRUT Mission has 
been submitted to the Maharashtra 
Jeevan Pradhikaran. In this regard, 
the Principal Secretary (UD-2), 
directed the Maharashtra Jeevan 
Pradhikaran, which is the Project 
Development and Management 
Consultant for the AMRUT Mission, 
to prioritize the scrutiny of this 
proposal and submit it to the State 
Level Technical Committee.  

Commissioner, 
Kolhapur 
Municipal 

Corporation 

3 A discussion was held 
in the meeting 
regarding sewage 
generation and 
treatment in 
Kurundwad Municipal 
Council area. 

 The Chief Officer, Kurundwad 
Municipal Council, stated in the 
meeting that a total of 1.50 MLD of 
sewage is generated in the 
Kurundwad Municipal Council area, 
and a sewerage project is proposed 
considering the future sewage 
treatment capacity of the city.  

 The State Mission Director, Swachh 
Maharashtra Mission, stated in the 
meeting that a 4 MLD capacity 
project has been sanctioned for 
Kurundwad Municipal Council 
under SBM 2.0. 

 Principal Secretary (UD-2), directed 
Kurundwad Municipal Council to 
obtain technical Sanction for the 
project proposal under Swachh 
Maharashtra Mission (SBM 2.0) and 
submit the proposal to the 
government immediately. Further 
instructed the department to 
prioritize action for approving the 

Urban 
Development 
Department  

 
Member 

Secretary, 
Maharashtra 

Jeevan 
Pradhikaran   

 
State Mission 

Director, 
Swachh 

Maharashtra 
Mission, 
Mumbai.   

 
Chief Officer, 
Kurundwad 
Municipal 
Council 

15 days 
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S.No
. 

Subject Decision Taken Concerned 
Agency 

Timeline 

project under SBM 2.0 once the 
proposal is received by the 
government through the proper 
channel.  

4 A discussion was held 
in the meeting 
regarding the sewage 
generated in Hupari 
Municipal Council 
area and its treatment. 

 The Chief Officer, Hupari Municipal 
Council, stated in the meeting that a 
total of 2.10 MLD of sewage is 
generated in the Hupari Municipal 
Council area, and a 5.9 MLD 
capacity sewerage project under 
SBM 2.0 is planned considering the 
future sewage treatment capacity of 
the city.   

 Principal Secretary (UD-2), directed 
that the work of the sewerage project 
under Swachh Maharashtra Mission 
(SBM 2.0) for Hupari Municipal 
Council be completed on priority.  

Urban 
Development 
Department   

 
Chief Officer, 

Hupari 
Municipal 
Council 

15 days 

5 A discussion was held 
in the meeting 
regarding the sewage 
generated in Shirol 
Municipal Council 
area and its treatment. 

 The Chief Officer, Shirol Municipal 
Council, stated in the meeting that a 
total of 1.30 MLD of sewage is 
generated in the Shirol Municipal 
Council area, and the work of a 6 
MLD capacity sewerage project 
under Nagarotthan Mahabhiyan is in 
progress, considering the future 
sewage treatment capacity of the 
city.  

 Principal Secretary (UD-2), directed 
Shirol Municipal Council to 
prioritize necessary measures for the 
timely completion of the Shirol 
Municipal Council sewerage project, 
and also to prioritize necessary 
planning for the project's progress 
according to the Bar Chart.  

Urban 
Development 
Department   

 
Chief Officer, 

Shirol 
Municipal 
Council 

15 days 

6 A discussion was held 
in the meeting 
regarding the sewage 
generated in 
Hatkanangale 
Municipal Council 
area and its treatment. 

 The Chief Officer, Hatkanangale 
Municipal Council, stated in the 
meeting that a total of 0.60 MLD of 
sewage is generated in the 
Hatkanangale Municipal Council 
area, and a 2.5 MLD capacity 
sewerage project under SBM 2.0 is 
proposed, considering the future 
sewage treatment capacity of the 
city.   

Urban 
Development 
Department   

 
Member 

Secretary, 
Maharashtra 

Jeevan 
Pradhikaran   

 

15 days 
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S.No
. 

Subject Decision Taken Concerned 
Agency 

Timeline 

 The Chief Officer, Hatkanangale 
Municipal Council, stated in the 
meeting that the process of finalizing 
the valuation of private land for the 
proposed project is underway and 
will be completed within one week. 

 The Chief Officer, Hatkanangale 
Municipal Council, also stated in the 
meeting that the process of obtaining 
technical approval for the project is 
pending due to lack of land.  

 Principal Secretary (UD-2), directed 
that the land acquisition process for 
the sewage treatment plant under the 
proposed sewerage project for 
Hatkanangale Municipal Council 
under SBM 2.0 be carried out on 
priority. 

 Furthermore, Principal Secretary 
(UD-2), directed that the technical 
sanction process for the proposed 
sewerage project under SBM 2.0 be 
carried out on priority, and the 
proposal be submitted to the 
government. Principal Secretary 
(UD-2) further instructed the 
department to prioritize action for 
approving the project under SBM 2.0 
once the proposal is received by the 
government through the proper 
channel.  

State Mission 
Director, 
Swachh 

Maharashtra 
Mission, 
Mumbai.   

 
Chief Officer, 
Hatkanangale 

Municipal 
Council 

7 A discussion was held 
in the meeting 
regarding the 
measures being 
undertaken by the 
respective ULBs in 
Ichalkaranji, 
Kolhapur, 
Kurundwad, Hupari, 
Shirol, and 
Hatkanangale 
Municipal 
Corporation/Municipa
l Council areas.  

 Principal Secretary (UD-2), directed 
that necessary measures for the 
timely completion of sewerage 
projects in Ichalkaranji, Kolhapur, 
Kurundwad, Hupari, Shirol, and 
Hatkanangale Municipal 
Corporation/Municipal Council 
areas be prioritized. Principal 
Secretary (UD-2), also instructed the 
concerned Commissioners/Chief 
Officers to periodically review the 
sewerage projects/measures at their 
level and submit a monthly report to 
the government every month.  

Commissioner, 
Kolhapur, 

Ichalkaranji 
Municipal 

Corporation   
 

Chief Officer, 
Kurundwad, 

Hupari, Shirol, 
Hatkanangale 

Municipal 
Council 

1 month 
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3. It is requested that necessary action be taken in accordance with the decisions in the minutes from 
paragraph no. 2 above. 

 
Yours 

 
 
 

(Gajanan Alewad) 
Desk Officer (UD-33), 

Government of Maharashtra 
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